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GOVERNMENT OF INDIA .

MINISTRY OF FINAMCE -

DEP ARTMENT OF REVENUE
CENTRAL BOARD OF DIRECT TAXES.

AWK HR _ .
New Delhi;'the'Gct}Fﬁh97§Tﬁ

NOTIFICATION

E
- : (F.NO.204/18/95 ITA-IL). It is\netlfiad for: general
1nformation that M/s. Happy Home Profin Ltdi, Suite A-I, 75, .
" C.P, Ramaswamy -Road, Abiramapuran, Chennai 600 Ql8, has baen. .
approved by the Central Government as a Hourlng Finance Company
fer the purposes of Sectien 36 (1)(viii) of| the Income Tax Act,
1961, for the assessment years 1997-98 and 1998—99.

The approval is subject to the condlt?on that the  company
will conform to and comply with the prov1519ns of 5ect10n 36 (l)

(viii) of the Income-tax Act, 1961. : -ﬁ

(NISHI SING-I) J
Deputy Secretary to the Govi. of Indise”

Notification Ne. OWM 2 (F.NO.204/18/95 ITA-1I).
S To, - - : S

The Manager,
Govt., of India Press,
-Mayaspuri, New Delhi.

. Copy to:
1. M/s. Happy Home Profin Ltd., Chennal.

2 GCIT Chennai with a request to forward a copy to conderned
© A

3; All Chief Commissieners of Income-~-Tax and Directors*
: General of Income~tax. ‘
kY

4, . C & AG ef India (40 copies). S

5. p J.Sécy. & Legal. Advisor, Min, of Law, New Delhi,

6. lAddl Secy. {Admn,), Deptt. of Revenua, New De1b1.

T Bulletzn section, DIT (RSP & PR}, New Delhi. g s

, (NISHI SINGH).
"Deputy Secretary te Fha Govt. ef!¥ndiai B
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